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Rehabilitation of Itefqees in 
a:a4 TriIMtta 

6140. SHRI SATISH AGARWAL: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

• (a) whetber in view of the political 
.ttuation prevailing in Assam and 
Tripura, the burden of rehabili"tatioD 
has gone up .e~ high; 

(b) whether the Central Govern-
ment propose to assist these State 
Governments to cope with the pl 0-
blem; and 

(c) if so, the quantum of assistance 
propOGed for these two States separa-
tely and the criteria for 11location? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) to (c). The Central Govern-
ment recently gave a ways and means 
ad vanCe of Rs. 2 crores to the Tripura 
Government, at the request of that 
Government, to enable it to finance 
expenditure On reliet and rehabilita-
tion 'Of persons affected by the recent 
civil disorder. No such_ request ",yas 
made by the Assam Government. 

Normally it is for the State Gov-
ernments to finance all expenditure 
in connection with disturbances re-
sulting in the loss of property etC. 
HO\\"ever having regard to the situ-, 
ation which Tripura had to face and 
the fact that its resources are too 
meagre to meet the additional finan-
cial burden on rehabilitation measures 
without se;iouslv impairing its deve-
lopment plan, ihe Central Govern-
ment may consider ways and means 
to provide such assistance as the ,situ-
ation warrants. 

Qulity cOIltrol of Power GenentlOD 
Equipment 

6141. DR. VASANT KUMAR PAN-
DIT: Will the Minister of INDUSTRY 
be pleased to state: 

(a) what steps are bein'g taken b7 
Govemment to ensure quality control 
of power geaeraUon equip1llent betIC 




